7/

APPLICATION FOR SELECTION AS TRAINEE ADVOCATE UNDER THE
RAJIV GANDHI ADVOCATES' TRAINING SCHEME

b) Scheduled Tribe
¢) Other Backward Classes
d) General

1. [Name
2. | Male/Female
3 |Address for communication
with pin code
Phone No.(land line):
(Mobile) :
4 | Educational Qualification .
(attach attested copy of Law Degree
certificate in proof)
5 | Date of birth
(attach attested copy of document in proof)
Age ason 01-01-2011
6. |Date of enrolment &
Place of enrolment
7. | Number of years of practice
8. | Place of practice and the court before|: |Munsiff Court, ..o /
which practising Magistrate COourt, .c.usmammrmsmmsismmerormmvassaremsrenes
9. |Average professional income per:
month
| .
10. | Do you belong to,-
a) Scheduled Castes




11

Are you physically handicapped ?
If so, indicate the nature and
percentage of disability.

12,

Are you ready and willing to make :

available your services for legal aid
programmes under the District Legal

|Services Authority

DECLARATION

above are true to the best of my knowledge.

............... declare that the information furnished

I declare that I am ready and willing to make available my services for legal aid programmes

under the District Legal Services Authority.

Place:

Date:

Signature:
Name:



REMARKS TO BE MADE BY THE PRESIDING OFFICER
BEFORE WHOM THE APPLICANT HAS BEEN PRACTISING

Name of the applicant

;l/ll

Total number of years of practice

Whether the applicant is practising|:

under a senior or as independent.

Rating of the candidate in the opinion
of the Presiding officer:
(Strike out the words inapplicable)

Academic knowledge

: | Very Good / Good / Average / Poor

Knowledge éf the fundamental
principles of law

: | Very Good / Good / Average / Poor

Preparation and presentation of case
before the court

Very Good / Good / Average / Poor

Has the apblicant been rendering -

services in programmes of District/
Taluk Legal Services Committees.
If so, give details.

How long has the applicant been|.

practising before you ?

Place:

Date:

(Seal of the Court)

Signature:
Name & Designation




